Government of Jammu and Kashmir
‘Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu-
EX X35
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir—A'ppointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO --5420- JK (LD ) of 2024
DATED:- = 24- 04 - 2024

Sanction is hereby accorded to the appointment of Officer’s of Revenue'
Department as Officer In charge (OIC) Litigation for the cases mentioned in
annexure to this Government Order including Contempt Petition, if any, pending
before Hon’ble High Court of Jammu and Kashmir/Central Administrative
Tribunal or any other forum. :

The terms and conditions of. appomtment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-

(Achal Sethi)
Secretary to Government
No:-LAW-0IC/4/2024 Dated:- 24- 04 - 2024
Copy to the:- '
1. Learned Advocate General, J&K
2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.
3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India
- 4. Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.
5. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
6. Secretary to Government, Revenue Department.
7. Director Litigation , Srinagar/ Jammu.

Law Officer concerned

Officer In Charge Liti gat1on(OIC)
Private Secretary'to Chief Secretary for information of Chief Secretary.
10. Private Secretary to Secretary Law. )
11. Incharge Website.

12. Government Order file.

13. Concerned file.
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Annexure to the Government Order No.5420-JK(LD) of 2024 dated 24.04.2024

SNo| Type | NO. | YEAR | PETITIONER | RESPONDENT 0IC
' _ I.{.esidents ot" village ' . ™
| owe | 1213, | 2018, | sigmetatiian | UT of I&K and S \KHRUDDIN
WPC | 300 | 2020 | Teomtee Ors (DC.
Fe : ANANTNAG) = .
ishmuqam .
, State of ToK | Sad Ahmad Wani
2 | OWP | 1295 | 2018 | AshiqHussainDar and Ors (Tehsildar Anantnag) .
: 7889988497
S Manoj Kumar Nisar Ahmad Awan -
3 %%5% 1261§7 22%11% SafiabegumandOrs. | Dwivediand | (Tehsildar Pahalgam)-
- Ors. 8491074740
i State of J&K & others SYEED FAKI—IRIIDDIN
4 | OWP | 353 2019 | Mubeena Akhter through Chief - HAMID (DC
o | Secretary ANANTNAG)
| swe, | 2320 | 2015, | AadilHussain | State of JXK SYEED FAKHRUDDIN
S| tA | 2021 | 2022 Naik and Ors . HAMID (DC
, ' ANANTNAG)
- Sajad Ahmad Wani
6 | wee | 283 | 2022 | ChulamNedi uT Ofgf:K and | (repsildar Anantnag)
7889988497
7 | wee | 3446 | 2023 AbdulljRash_id UT of J&K and | Dr. Zaffer Shawl = ADC
ar Ors Anantnag
g8 | WPC | 369 2024 | Sonaullah Ganie UT of J&K and | Dr. Zaffer Shawl — ADC.
Ors Anantnag
. Sajad Ahmad Wani
5 | wec | s1a | 2004 | MstSejoand | UT of &K and | repiidar Anantnag)
' - 7889988497
10 } —
1592 | 2073 | Tehirahmad | UTofJEK and | Sheikh Ansar Tehsildar
_ khanday Ors " . Kokernag 9622768698




SYEED FAKHRUDDIN

CM 73 2024 Gh. Mohammad State of J&K
1 ’ ’ > | Gh Monar HAMID (DM
OWP | 662 | 2009 Wani and Ors. ANANTNAG)
Dr. Shab Deeral G q Nisar Ahmad _Awah "
12 | CCPD |. 03 | 2024 an dfa b‘;ﬁm eeralor;‘Pt‘f an (Tehsildar Pahalgam) -
- ’ 8491074740
LPA, | 54, | 2024, | . UT of J&K and | S YEED FAKHRUDDIN
13 | Wpé | 2446 | 2019 | emallLone Ors HAMID (DC
: . . , ANANTNAG)
o Abdul Rachid | UT of J&K and |  Qaisar Ahmad Malik
14 | WPC | 439 2924 Sheikh and Ors. Ors (Tehsildar Shahbad bala)
15 | R
, . Raeis Ahmad Bhat
rusher Ors

6005711598
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